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Shri Raghuramaiah. In view of the
importance of Delhi and its rapid ex-
pansion, may I know whether Gov-
ernment have any scheme for having
a, not circular. but straight railway
connecting the different parts of Delhi,
preferably electrical railway running
either underground or over-ground?

Mr. Deputy-Speaker: It ig a sug-
gestion for action.

Shri Raghuramaiah: No. Sir. Have
they any scheme for a straight rail-
way?

Shri Shahnawaz Khan: No.
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CosT OF PRODUCTION OF Foop CRroPs

*1144. Shri Madiah Gowda: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the cost of production
of any of the food crops, has been en-
quired into; and
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(b) i no enquiry is made, whether
.any x_-’easons can be assigned for the
same?

The Minister of Agriculture (Dr.
.P. S. Deshmukh): (a) No cost of pro-
duction enquiry has yet heen conduct-
-ed by the Government of India, ex-
.cept for some pilot surveys.

(b) I place a note on the Table of
the House showing what ha, been
.attempted and what the ditAculties
have been. [See Appendix VIII, an-
nexure No. 9.]

Shri Madiah Gowda: From the state-
.ment laid on the Table of the House. T
find that a number of piecemeal
schemes were framed from 1944 and
-none of them was successful, May I
.know whether Government now consi-
-der it possible for them to formulate
-a comprehensive scheme for a cost of
;‘)l;oduction enquiry and give effect to
t

\

Dr. P, S. Deshmukh: The note men-
tions all the difficulties facing us. There
ig no proposal at the moment to under-
take this work on such a large scale.

Shri Madiah Gowda: What basis do
Government have now for formulat-
ing policies relating to food and
agriculture in the absence of a definite
-cost of production enquiry regarding
even 1mportant crops like paddy,
jowar, wheat, ragi etc.?

Dr. P. 8. Deshmukh: Now and
again attempts are made notv only by
the Government of India under the
1.C.A.R. schemes, but the State Gov-
~ernments also have their own schemes,
and we have some rough approxima-
tion before us which guides us in fix-
ing the prices and arriving at policies.

Shrimati Renu Chakravartty: May
I know on what basis the procure-
ment. price of food has been worked
out in the absence of cost of produc-
-tion figures?

Dr. P. 8. Deshmukh: There is no
total absence of data of cost of pro-
duction. As I said. there is an ap-
prméimate cost of production which we
go by.

Shrimati Renu Chakravarity: May 1
‘know how that has been worked out?

Dr. P. S, Deshmukh: I cannot describe
the method of arriving at fit.

Shri Shivananjappa: Has any
similar survey been made regarding
commercial crops?
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Mr. Deputy-Speaker: The hon. Mem-
ber behind him, Mr, Chinaria.

Shri Chinaria: May I know whe-
ther the demonstration farms run by
Government can help in urriving at
the cost?

Dr. P. S. Deshmukh: Yes. Their
figures and calculations are often
taken into account.
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Shri Achuthan: Are we to under-
stand that procurement price of paddy
in Uttar Pradesh Is double that of
Orissa, Madhya Pradesh and some
other States, in spite of the !ack of
means of ascertaining the cost of pro-
duction, because U.P. is imposing
U.P. and Orissa, poor Orissa?

Mr. Deputy-Speaker: All these
insinuations need not be made.
Straight questions may be asked and
information elicited.

Dr. P. S. Deshmukh: Mere cost of
production is not the determining fac-
tor. We have to take into considera-
tion other factors for fixing the pro-
curement price—the economy and re-
commendations of the State Govern-
mentg themselves included.

LIQUIDATION OF CLAIMS ON RAILWAYS

*1145. Shri K, C. Sodhia: (a) Will
the Minister of Railways be pleased to
state what steps Government have
taken to liquidate the claims on those
Railway Receipts in regard to which
goods were not allowed to be trans-
ported from West Pakistan after parti-
tion and were not received by the con-
signees?

(b) What was the total value of such
claims?





